
Telecom Regulatory Authority of India 
 

Corrigendum to the Consultation Paper on “Valuation and Reserve Price of Spectrum” 

 

New Delhi, 08 August, 2013 – The Telecom Regulatory Authority of India (TRAI) released a 

Consultation Paper on “Valuation and Reserve Price of Spectrum” on 23
rd
 July 2013.   

The result of 800 MHz Auction held in March 2013 in table 3.10 and Status of Sale of Spectrum in 

Various Bands in the Auctions held in November 2012 & March 2013 in table 3.11  of the consultation 

paper may be read as:  

[Table 3.10] 

Result of 800 MHz Auction held in March 2013 

Cat LSA Reserve 

Price of 

1.25 

MHz 

(Rs. cr) 

Reserve 

Price 

per MHz 

(Rs. cr) 

Blocks 

put up 

for sale 

(MHZ) 

No. of 

Blocks 

sold 

Sold 

spectrum 

(MHz) = 

Blocks 

*1.25 

Unsold 

spectrum 

(MHz) 

M Delhi 450.49 360.39 3 3 3.75 0.00 

M Mumbai 441 352.8 3     3.75 

M Kolkata 73.92 59.14 3 3 3.75 0.00 

A Maharashtra 170.83 136.66 3     3.75 

A Gujarat 146.15 116.92 4 3 3.75 1.25 

A Andhra Pradesh 186.49 149.19 2     2.50 

A Karnataka 214.58 171.66 4 3 3.75 1.25 

A Tamil Nadu 198.96 159.17 4 3 3.75 1.25 

B Kerala 42.45 33.96 4 3 3.75 1.25 

B Punjab 43.73 34.98 2     2.50 

B Haryana 30.24 24.19 4     5.00 

B Uttar Pradesh (W) 69.82 55.86 4 3 3.75 1.25 

B Uttar Pradesh (E) 49.51 39.61 4     5.00 

B Rajasthan   0 0     0.00 

B Madhya Pradesh 35.09 28.07 4     5.00 

B West Bengal 16.79 13.43 4 3 3.75 1.25 

C Himachal Pradesh 5.06 4.05 4     5.00 

C Bihar 27.63 22.1 4     5.00 

C Orissa 13.18 10.54 4     5.00 

C Assam 5.63 4.5 4     5.00 

C North East 5.75 4.6 4     5.00 

C Jammu & Kashmir 4.11 3.29 4     5.00 

Total  2231 1785.13 76 24 30.00 65.00 

 

 

 



 

 

[Table 3.11] 
Item   

Spectrum Bands 

 

800 MHz 900 MHz 1800 MHz 

Total no. of LSAs in which spectrum was 

put for sale  
22 3 22 

No. of LSAs in which the spectrum could 

be sold  
8 0 18 

No. of LSAs in which the spectrum could 

NOT be sold  
14 3 4 

 

 

 


